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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S ARTLAY AGRITECH PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor Artlay Agittech Private Limited

Date of Incorporation of corporate debtor | 14/08/2020

wl| e

Authorlty under which corporate debtor
is incorporated / registered

ROC - Jalpur

4. | Corporate Identity Mo. / Limited Liability
Identification No. of corporate debtor

U01110RJ2020PTCOT0308

5. | Address of the reglstered office and
principal office (if any) of corporate

Front of Indu Motors, Govindpura, Jhotwara,,
Jaipur, Rajasthan, India, 302012

debtor
6. | Insolvency commencement date in Order passed on O6TH May 2026
{ANCE LIMITED TSROl OWGINE Y.
i FINANCE PVT LTD 7. | Estimated date of dosure of insolvency | 2nd November 2026
Cherppu - Thriprayar Road, resoluion process
iw.manappuramhomefin.com 8. | Name and registration number of the CA Sudhir Bhansali
Insolvency professlonal acting as Intedm | Reg, No.:
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resolution professlonal IBBI/IPA-001,/1P-P01109/2017-18/11799

9. | Address and e-mal of the interim
resolution professional, as registered
with the Board

52, Sangram Colony, C-Scheme Jaipur 302001
Emai id: sbhansalico@gmailcom
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10. | Address and e-mal to be used for
correspondence with the interim
resolution professional

52, Sangram Colony, C-Scheme Jalpur 302001
Emei id artlaycip@gmailcom

Sr.| Loan
No. Nt

XXXXX

XXXXX

Last date for submission of claims
Classes of creditors, If any, under clause
(b) of subsection (6A) of section 21,
ascertained by the interim resolution
professional

13.| Names of Insolvency Professlonals
Identlfled to act as Authorised
Representative of creditors in a class
(Three names for each class)

20th May 2026
Not Applicable

BE

Not applcable

XXX

XXXXX

XXX

XXX

N m bk | —

DMPANY LIMITED

aka undertaking)
438)

FiION

‘SCOM/2026-27/
gible Bidders for
sntract (CAMC)
ta Center, HSR

)0 P.M. onwards.

14.| (a) Relevant Forms and
b) Detals of authorlzed representatives
are available at:

Weblink : https://ibbi.govin/en/home/downloads
Not applcable

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has ordered
the commencement of a corporate insolvency resolution process of the Artlay Agritech
Private Limlted on 6th May 2026 vide order no. CP No. (IB)-40/9/JPR/2025.

The credttors of M/s Artlay Agritech Private Limlted are hereby called upon to submit
their claims with proof on or before 20th May, 2026 to the interim resolution professional
atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Submisslon of false or misleadlng proofs of clalm shall attract penaltles.

Name and Signature of Resolutlon Professlonal : Sudhir Bhansall

Date and Place: 09/05/2026 JAIPUR

“"IMPORTANT"™




FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S ARTLAY AGRITECH PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Artlay Agritech Private Limlited
Date of incorporation of corporate debtor | 14/08/2020
3. | Authority under which corporate debtor ROC - Jaipur
is incorporated / registered
4, | Corporate Identity No. / Limited Liability UO1110RJ2020PTC070308
Identification No. of corporate debtor

N

5. | Address of the regjstered office and Front of Indu Motors, Govindpura, Jhotwara,,
principal office (if any) of corporate Jaipur, Rajasthan, India, 302012
debtor

6. | Insolvency commencement date in Order passed on 06TH May 2026
respect of corporate debtor

7. | Estimated date of closure of insolvency 2nd November 2026
resolution process
8. | Name and regjstration number of the CA Sudhir Bhansali
insolvency professional acting as interim | Reg. No. :

resolution professional IBBI/IPA-001/IP-P01109/2017-18/11799
9, | Address and e-mail of the interim 52, Sangram Colony, C-Scheme Jaipur 302001
resolution professional, as registered Email ic: sbhansalico@gmail.com
with the Board
10. | Address and e-mail to be used for 52, Sangram Colony, C-Scheme Jaipur 302001
correspondence with the interim Email id: artlaycirp@gmail.com
resolution professional
11.| Last date for submission of claims 20th May 2026
12, Classes of creditors, if any, under clause | Not Applicable
(b) of subsection (6A) of section 21,
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals Not applicable
identified to act as Authorised

Representative of creditors in a dass
(Three names for each class)

14.| (a) Relevant Forms and Weblink : https;//ibbi.govin/en/home/downloads
b) Details of authorized representatives Not applicable
are available at

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has ordered
the commencement of a corporate insolvency resolution process of the Artlay Agritech
Private Limited on 6th May 2026 vide order no. CP No. (IB)-40/9/JPR/2025.

The creditors of M/s Artlay Agritech Private Limited are hereby called upon to submit
their claims with proof on or before 20th May, 2026 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in persen, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Slgnature of Resolutlon Professlonal : Sudhir Bhansall

Date and Place:09/05/2026 JAIPUR
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